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%gggq_ '{‘;"‘ ; o {134 11,011 ° . Heard Mr.M. Chanda, learn®d counsel
“iNg 8 applicatinn in form Y o
~ . C.F. foriRs 50/- diposited L_?l'ﬂ , lKFor the applicant, ‘ ‘
\ddclPC/Sp to bh TR , "Y - Issue notice., Returnable by 10 days.
Dated ... "5." ) o7 Nr.J L.Sarxar, learned Rly, Counsel accepts
‘ D » Registrar ’ ynotlce on behalf of respondents,
[ -
e .‘ ’ o List;on 26/11/01 for admission.
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. oot

Selection persuant to the result
of Vocational Course in Railway Commercial
for year 2001-2002, shall be subject to
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(_\/ o.'A.No.438/26‘01 o
18.12.01 : Prayer has been made by 1asrn’id
Rlye- counsel for adjournment of the

“Nb \K)“r’-“-{m %*MXW case, Prayar For ad:’ournm'nt is alloued‘

\/um heon (\'ﬂLup . '} - List on 21,1,02 for hearing,
TR (B
- 1., Mambar Vice-Chairman
m/b Lobe . .
21,1,02 On the prayer of Sri M,Chanda,

learned counsel for the applicant, the
case is adjourasd, Lxst on. 26.2 2002

l“@r hearxng. ' ‘ SRR IV 3
\ ﬁember Vica-Chairman
mb T
26.2.2002 L “~Heard the ” learned counsel for . the T

-, parties.. Heanng "c_on'cluded“.' Judgment delivered
in open court, kept in  separate sheets. The

application is dismissed. No order as to costs,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No.438 of 2001

Date of decision: This the 26th day of February 2002

) ' The Hon'ble Mr Justice D.N. Chowdhury, Vice-Chairman

The Hon'ble Mr K.K. Sharma, Administrative Member

Shri Rabindra Nath Datta, |
New Institute Colony,

West Bangal. _ «eeses Applicant
By Advocates Mr M. Chanda and A. Chakraborty. .

- versus -

|
%r
| Alipurduar Junction, Jalpaiguri,
|
|
|
1
i

1. The Union of India, represented by the
* General Manager,

N.F. Railway,

-Maligaon, Guwahati.

|
|
'{ 2. The Chairman,
5 Railway Recruitment Board,
. Guwahati Station Road,
! Guwahati.
| 3, The CPO,
1 N.F. Railway,
‘ Maligaon, Guwahati, ..eeeeRespondents

By Advocate Mr J.L. Sarkar, Railway Counsel.

ORDER(ORAL)

CHOWDHURY. J. (V.C.)

! The issue relates to recruitment for Vocational Course in
| -

i Railway Com mercial for the Academic Year 2001-2002. Ms Mou Datta,
i daughter of the applicant was also an aspirant for the Vocational Course

in Railway Commercial (VCRC for short). The admission to the VCRC

‘i are made through written examination followed by viva-voce test. The -
t

The Railway Recruitment Board (RRB for short) invited applications
from eligible candidates for admission to the VCRC for the academic
year 2001-2002, Ms Datta applied for the same under the OBC category.

She was issued a call letter by the RRB for the preliminary examination

P s benleoosromemgee et
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that was held on 18.2.2001. The result of the preliminary examination
was declared by the RRB on 14.7.2001. In the result the name of
the applicant's daughter appeared. Accordingly she received a call -
letter from the RRB for the main written examinatlon‘ which was
scheduled to be held on 12.8.2001. She came out successful in the
main written examination held on 12.8.2001. She thereafter recéived
the call letter for the viva-voce test. She appeared in the viva-voce
test which was held on 16.10.2001. She carried the impression that
she did well in the viva—voce test. The result was published in the
daily newspal‘)er declaring 39 candidates successful. The result of one
candidate was not published. The name of the applicant did not appear
there. Hené:e this application questioning the legitimacy of the selection.
According to the applicant his daughter did well in the examination

and therefore, she ought to have been selected in the process.
4 _ ,
2. "~ The respondents contested the case and submitted their

written statement, It was stafed in the written statement that the
answer sheets of the written examination were evaluated in computer
optical marks recorder. 85% marks were allotted for the written
examination and 157 marks weré allotted for the viva-voce test. In
the viva-voce test there were four Junior Administrative Officers
excluding the Chairman, one from the department, one from SC/ST
com munity, one from OBC com munity and one from minority com munity.
The result was declared on the basis of the performance in the written

examination and viva-voce test.

3. 7 We have heard Mr M. -Chanda; learned counsel for the
applicant and Mr JL Sarkar, learned Railway Counsel. The whole
issue pertains to the process of selection. A person is not entitled
to be selected as of right, but is, undoubtedly, entitled for a fair
consideration. In the iﬂstant case, the Railway Authority notified the

process .of recruitment, entertained. the. applications -of - the” carididates.

[ T \and'..;ﬁ oooooo seseee
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and made assessment on merits. Mr Chanda contended that all
throughout the daughter of the applicant had a brilliant track record -

and in the light of her performance there was no justification for

not selecting her.

&4, Mr J.L. Sarkar, learned Railway Counsel, fairly placed
before us the entire records. The authbrj.ty decided to hold the test
for the VCRC, assessed the individual merit by taking note of their |
written examination and the viva-voce test. Marks obtained in the
School Leaving Examination cannot be the index for selecting such

persons. Candidates must qualify themselves in the eligibility test.

“ On assessment of all the aspects of the matter, the procedure adopted
\ by the respondents cannot be said to be unjust or unfair. There is

jy no discernible infirmity in the process of selection requiring interference

‘- by this Tribunal.

? 5. " In the circumstances we find no merit in this application
| and the same is dismissed. There shall, however, be no order as to

| costs.

| \<,»k¢SW (/\/—/’1/

‘ ( K. K. SHARMA ) ' ( D. N. CHOWDHURY )
| ADMINISTRATIVE MEMBER . VICE-CHAIRMAN

nkm
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Maligaon,

Sub: Recruitment for Vocationai Course in Raiin av Commercial (V.C R (') for the
academic session 2001-2001

Ref: Raztway Board's fetter No E(W)2000 ED1-S. dit 5.10.2000.

On the tusis of written test held on 12.8.2001 and viva- oce held from 15.10.200]
to 18.10.200t. falfowing candidates have been selected for admission to the above
mentioned course against vacancics of UR=19. SC=5. ST=7. OBC=R. PH=1(To!a1=40 ros ).
this pancl is cent for 29 candidaics. The result of one candidate against OBC category is
under vigilance investigation and would be advised in due course,

SL.NO. [ ROLL NO. | NAME POST | MERIT
POSITI
, | o | ON
] { 48001531 | MISS PRINANKA MUJUMDER UR I
2 | 48000207 | SHRI ANAND MGCHAN . UR 2
{3 | 48001486 | SHRI RAJESH KUMAR ~ [UR {3
4 18000686 | SHRI DEBASISH SHARMA UR 4
B 18000044 | SHRI NURUL ISLAM UR 5.
6 18002123 | SHRI NIRAJ KUMAR JUR 6
{7 1 48001839 | MISS SURINA RAIAN T 7
8 { 48001450 | SHRI SUBHASH KUMAR UR 8
9 48001603 | SHRI ASHISH KUMAR UR 9
10 18002152 | SHRIRAVI KUMAR UR 10
11 1 43000131 | SHRI AMAN GUPTA UR 1
, {12 18000687 | SHRI ASHISH SHARMA UR 12
= 13 43001927 1 SHRI SHASH] KANT UR 13
L {14 48001495 | SHRI UTTAM KUMAR “JUGNU™ UR 14
Ly 15 { 18001560 | SHRI MITHUN KUMAR . UR 15
S 16 1480015:3 | SHRI MUKESH CHOUDHARY UR 16 -
17 48003891 | SBRI ABHISHEK KUMAR (UR 17
18 [ 18002094* | SHRI ABHINAB RITURAJ B IR
19 4200143%¢ | SHRI ABRINAV KUMAR UR 19
20 | 48061969 | SHRI VIKASH KGMAR i OBC 20
21 ] 48001615 ] SHRI AKASH OBC 21
« 122 138000318 | SHRI PALASH DEURI(*) ST 22
- 23 148001843 | SHRIRANJAY KUMAR SAH(*) OBC 23
24 48001540 | SHRI RAVI PRAKASH OBC |24
25 48001929 | SHRI SHASHI KUMAR YADAV ORC 25
26 1 48001582 | SHRI AMARJEET KUMAR OBC 126
{27 | 28000033 | MISS NEELAM KUMARI ‘ SC 27
28 148001913 [ SHRI VIMAL KUMAR OBC | 2R
29 128001475 | SHRI SAMEER KUMAR UTTAM SC 29
30 133000074 | SHRI DODERI BASUMATARY ST 30
|31 128001515 | SHR} AMIT KUMAR SC 31
Y] 12200149 | MISS VARSHA KUMARI 15C 32
(e,
X ' 207
: ‘-:\\&M q oo
: Wé&%&twy o ®e

RO



TomiTE 1A BARASTTA MGG s i
W] 28000397 ] SR SUBHA MAJUNDER G ! i
350 | AR000274 | SHRIPHUNKA NARZARY ST |as

W% ] Xonoseh | SHRIITEST BASUMATARY  FST 6T
37 39000230 | SHRIGDAY KUMARBORO {1 sT |37

38 38000214 | SHRIPALLABILUNGTHULU ST |38

39 3R000005 | MISS MAMTA SHAW(*) , PH 39

* The agc of this candidate needs speciat 1 erification,
{*) The applications of these three candidates will follow. , '
Necessary re-verification of ccrlrﬁcﬂcdsmlmonnk of cducation. datc of birth.
caste cerlificate ctc. may please be done at vour end before offering admission ta the course.
Verification of their character and antecedents may also be done at yvour end. as required.

The original apphcauon forms ( cxcept hose of three candidates marked s ( (*)
above) along with copics of testimonials submitted by the successful candidates arc being
sent herewith fot furthet néeessary action and fecord.

DA: As above. ) B @&m 20l

(O.P. Agrawal)
0. " Chairman,
RRB/Guwahat

(_‘op\ {o:
Principal. Faculty nghcr Secondary School. Amingaon formfmmatmn ij
(( ?ﬂ

_ C h.urman
RRB/Guwahati,

e
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5\-\\' oty 90‘05
éc,f el 00\’
. . .‘¢ -

P

ety
— e S



RAILWAY RECRU‘ITWWBOAPD . GUWAHATI LR

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA. VOCL TEST FOR VC.R.C. ~2001/2002 oo

VV », § -
DATE OF WRITTEN TEST ; 12/08/2001, ‘EDUCATIONAL QUALIFICATION R S R
Candidates should appear for the first-time for10th class-examination 1ii4] urrent-academic year from-a
DATE OF VIVA-VOCE TEST : 15/10/2001. ' recognised Board, after having studied-as a reguiar student ofthe Schodl. ™" SR
: AGE :
- Candidates who are Iess than 18 years of age as on 1st June, 2001, i.e.,those who are borm on ot after'
! ' 02/06/1983 are sligible. 7 ) . 7 e " P
_ e |  MARKS OBTAINED : , N
{SL.NO.| ROLL NO. | NAMF OF THE CANDIDATE DATI: OF &IRTH | WRITTEN ViVA-VOCE ) - REMARKS - I
' ' L ' - 1" resy . TEST. TOTAL. 1 ' <
L] 18000044 INURULISLAM 1-4an-85 15073+ 1260=72.33 A ,
2118000056 [MUKESH PRASAD SINGH 17-Mar-85 48.87 + 12.80 = 61.67 : ' R )
5 18000128 |JAYEETA BHATTACHARJEE | . 19-Jan-86 46,98+ 1440=61.28 i
4] 18000148 |RUMADEY L 16-Jan85 14250+1320=5670. . LS N
5 18000256 |SANDEEP KUMAR ROY ] 20.Jul-BS __ |50:76+ 12.00 = 6276 ~ o I
6 | 18000264 |RUPAM DUTTA L 4-Nov:85 - |49.82 + 14, 00 =63.82 ., ]
7 18000625 |ABHIJEET THAKUR — ] 27:Nov-84 50. 06 +1340=63.46_
8 | 18000659 |SUDITYA DAS _ __ 6-Aug-84 42.50 + 13.60 = 56.10: e
¢ 18002094 |ABHINAV RITURAJ 7 1 1-Jan-85 61.15+ 6. 00 = 67 15 .
10| 18002106 |SAURAVKUMAR _1-dun-85  [5265+ 11100 = 83653
11 | 18002123 INIRAJKUMAR N "725-Jan~87 __158.56 + 13:60:= 727 - o
|23 78002125 IBISHAL KUMAR | 22:Dec84  144.86+ 5:40°= 50.2 o .
13| 18002130 |RAVIKUMAR e 2MAEB4 146,514 4.00°= 50! 812 1 o N I
4 | 18002152 [RAVIKUMAR -~ | 4 Mar-84 __ |82.80+ 8.40= 71:2 R, E S M=
J1E | 18002178 |RAJ ANAND ] 77731~Dec~86v . 4388+820= 51@ B e 2
16 | 18002198 [RAHUL KUMAR v A 7:MarB5:  |Absemt k(97
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Al «  RAILWAY RECRUITMENT BOARD : GUWAHATI | 4 SC

’ STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002. 7
/DATE OF WRITTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION : "' R R
Candidates should appear for the first time for 10th class examination in the c'u;fgn‘t‘academic year from a
DATE OF VIVA-VOCE TEST : 15/10/2001. recognised Board, after having studied as a regular student of the School.
AGE : '

Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after

02/06/1983 are eligible. - _
MARKS OBTAINED , |
SL.NO.| ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOGE REMARKS
‘ - : TEST TEST TOTAL
1| 28001452 |VIKASH KUMAR ' 1-Oct-85 34.23 +7.80 = 42.03
2 | 28001470 |RABINDRA NATH KARMAKAR 16-Apr-86 23.61 + 12.60 = 36.21 — _
3 | 28001476 |SAMEER KUMAR UTTAM 5-Jul-85 46.75 + 12.00=58.75 . 1 _
4 28001494 |[VARSHA KUMARI 10-Aug-86 42.26 + 12.60 = 54.86 ' N
_5_ | 28001515 |AMIT KUMAR ___15-Dec-85 46.27 + 10.00 = 56.27
6 | 28001674 |DIPAK PRASAD 20-Apr-86 " |25.02 + 12.20 = 37.22
7__1 28001713 |ALOK KUMAR DAS __19-Ocl.85  128.10 + 12.60 = 40.70
8 | 28001746 |ANIKET SARKAR ___14-Dec:85  |27.85+11.40=30.25
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AL« RAILWAY RECRUITMENT BOARD : GUWAHATI © oBC
,,," STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TESTFOR V.C.R.C.-2001/2002.
tr.
S/~ DATE OF WRITTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION : R N L
Candidates should appear for the first time for 10th ¢class examination in the. cun"ent -academic year from a
DATE OF VIVA-VOCE TEST : 15/10/2001. recognised Board, after having studied as a regutar student of the School. - - i
AGE : :
Candidates who are less than 18 years of age as on 1st June 2001, i.e., those who are born on or after
02/06/1983 are eligible.
MARKS OBTAINED
SL.NO.| ROLL NO. NAME OF THE CANDIDATE DATE OF B!RTH WRITTEN VIVA-YOCE REMARKS
TEST TEST TOTAL. -
1 45000131 TAMAN GUPTA 22-Feb-86 56.86 + 14,00 = 70.66
| 2 4800175 {MOINA DEVI 19-Nov-85 25.50 + 10.20 = 35,70
3 45000179 {SUBOJIT SAHA 9-Jun-84 135.42 + 10.60 = 46.02
4 48000185 [DIPANKAR DAS 18-Dec-85 24.31 + 12.00 = 36,31. -
5 48000207 |[ANAND MOHAN _27-Dec-84 70.36 + 6.40 = 76.76
6 48000227 [NISHA KUMARY 30-Oct-85 2827+ 820 = 37.47 ?
7 48000235 |PRINCE NEOG ~+ 31-Dec-85 35.890 + 12,80 = 48,89
& 46200243 |HEMANTA KUMAR NATH 30-Dec-84 27.39 + 11.870 = 3816 .
G 48001462 [PAWAN KUMAR ~28-Dec-85 43.93 + 6.60 = 50.63¢ .
10 48001468 |RAVI KUMAR ' ‘30-Apr-85 40.37+5.00 = 4537, <
11 48001474 |PREM KUMAR N 5-0Oct-85 49.35+ 3.20 = 52.55 .
12 I 48001480 [AMAN KUMAR | 15-Feb-86 41.79 + 8.80 = 48,5838 - ,
13 48001486 |RAJESH KUMAR 7 - _____5-Feb-88 62.57+11.40=7397: .- .
14 48001495 [UTTAM KUMAR "JUGNU" 1-Apr-86 64.69 + 4 60 = 60,29~
15 48001504 |MANOJ GUPTA _ 7 10-Nov-85 - 38.02+8.40 =47.42 -
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N
_MARKS OBTAINED
SL.NO.| ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE
TEST TEST TOTAL
16| 48001510 |MOHAMMED MINSHAR ALAM 26-Jan-85 30.69 + 7.40 = 38.09
17 | 48001805 |LALITA KUMARI 25-Feb-86 26.68 + 12.20= 38.88
18 | 48001811 |PRAVIN KUMAR _1-Jan-86 [24.31 + 680 = 3089 304, @L
|18 | 48001812 |SUNIL KAPOOR 27-Oct-84 57.37 + 4.80 = 62.17 o
20 | 48001825 |RAJ KUMAR 5-Jun-85 {40.85 + 10.80 = 51.85
21 | 48001831 |RAJESH KUMAR 1-Jan-86 39.19 + 9.20 = 48.39
22 | 48001839 |SURINA RAJAN 15-Aug-86 58.08 + 13.80 = 71:88
23| 48001841 |DABLOO KUMAR 5-Feb-87 27.39 + 7.60 = 34.99 i
24| 48001843 |RANJAY KUMAR SAH 18-Sep-85 53.83 + 11.20 = 85.03
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DATE OF WRITTEN TEST : 12/08/2001.
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RAILWAY RECRUITMENT BOARD : GUWAHAT!

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002.

EDUCATIONAL QUAL!F!CATION T 233 =
Candidates should appear for the first time for 10th class examination in the current “academic year from a

DATE OF VIVA-VOCE TEST : 16/10/2001.

)

recognised Board, after having studied as a regular student of the School.

AGE :
Candidates who-are less than 18 years of age as on 1st June. 2001 i.e., those who are bom on or after

02/06/1983 are eligible.

"MARKS OBTAINED
SL.NO.| ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVAVOCE REMARKS
TEST TEST TOTAL
1| 18000685 |DEBASHIS SHARMA 5-Feb-86 50.03 + 13.60 = 72.63
Z | 18000687 |ASHIS SHARMA 5-Feb-86 £7.14 + 13.46 = 70.54
! 18000717 |L. BRAJAMANI SINGHA 5-Nov-84 49.11 + 14.00 = 63.11
4| 18000787 |SAPTADEEP BASU 5-Mar-85 42.73 + 12.40 = 55.13
5 | 18000816 |SANDEEP ACHARJEE 11-Dec-84 44.39 + 13.80 = 58.19
6 | 18001057 |VIKRAM KUMAR 20-Dec-84 55.72 + 3.80 = 59.32
7| 18001364 |RAJESH PRIYADARSHI ' 27-May-86 50.28 + 13.40 = 63.69
€ i 18001526 |AMAN RAJ 30-Dec-84 45.56 + 7.40 £52.96
¢ | 18002220 [SHILPIKUMAR| 16-Aug-86 4510 + 13.00 = 58.10
10| 18002230 |SOURAV KUMAR DAS 1-Jul-86 47.93 + 8207%.56.13
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RAILWAY RECRUITMENT BOARD : GUWAHATI SC

4l
/ STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002. \\
DATE OF WRITTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION :
Candidates should appear for the first time for 10th class examination in the current academic year from a
DATE OF VIVA-VOCE TEST : 16/10/2001. recognised Board, after having studied as a regular student of the School. i
AGE :

Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after
02/06/1983 are eligible.

l MARKS OBTAINED
SL.NO. } ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH, WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL
| )
1| 28000007 |ARUP KUMAR HALOI 2-Dec-84 Absent 3o r
2 | 28000033 |NEELAM KUMARI 7-Feb-85 53 36 + 10.60 = 63.96
| zeno0037 |USETOO DAS 18-Apr-85 __ 132.58 + 6.60 = 39.18
4| 28000057 |SUNIL KUMAR PAS| 23-Dec-83 31.62 + 12.20 = 43,82
5 | 28000101 |ANJALI DAS 29-Aug-84 25.50 + 11.00 = 36.50
6 | 28000153 |SHARMILA SAHA. 27-Oct-84 31.87 + 8.40 = 40.27
7 | 28001755 {BIBIYAN KUMAR 14-Dec-85___ |22.43 + 13.40 = 35.83
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_ANAL- RAILWAY RECRUITMENT BOARD : GUWAHAT] N
!; STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002,
.-f”( DATE OF WRITTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION : oo )
Candidates should appear for the first time for'10th class examination in the current academic year from a
tudent of the School.

recognised Board, after having studied as a regular s

AGE :
Candidates who are less than 18

DATE OF VIVA-VOCE TEST : 16/10/2001.
years of age as on 1st June, 2001, i.e., those who are born on or after
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. 02/06/1983 are eligible.
MARKS OBTAINED ]
SL.NO.| ROLL NO. NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL

1 38000074 [DODERE BASUMATARY 13-Dec-84 42.73 + 14,40 = 57,13

z 38000134 |DIBYAJYOTI! DAS 1-Jul-85 23.37 + 11.80 = 39.10

3 | 38000154 |CHANDAN KUMAR BARO 3-Jul-85 25.97 + 10.40 = 36,37

4 ’ 38000214 |PALLAB LUNGTHULU 11-Sep-85 29.98 + 12.00 = 41,98 K

5 , 38000230 |UDAY KUMAR BORO 15-Jul-84 34.70 + 9.40 = 44.10

6 ’ 38000274 |PHUNKA NARZARY 2-Oct-84 34.00 + 11.80 = 45.80

7 l 38000278 |GAURAV BORDALAI 13-Oct-85 28.81 + 12.60 = 41.41
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,,mm,!g, RAILWAY RECRUITMENT BOARD : GUWAHATI
_ /.f o STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001 )
/ B
/ DATE OF WRITTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION :
Candidates should appear for the first time for 10th class examination in the cut

OATE OF VIVA-VOCE TEST : 16/10/2001.

recognised Board, after having studied as a regular student of the School.

AGE :

Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those.who are born on or after

02/06/1983 are eligible.
MARKS OBTAINED
SI.NO.| ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL
1 48000267 |VIKRAM PRASAD 10-Jan-85 38.72 +2.40 = 41.12
2 | 48000323 |SANJEEV PRASAD 22-Jul-85 36.83 + 12.40 = 49.23
3| 48000359 |PRANABJYOUT! TAMULI 13-Jan-85 28.33 +9.40 = 37.73
4 | 48001244 |SANJAY KUMAR 8-Dec-84 43.21 +4.80 = 48.01
& | 48001262 |SUJEET KUMAR 29-Feb-84 55.25 + 1.80 =57.05
6 | 48001266 |PREETAM JAISWAL 15-Aug-86 °  |Absent Sr-2t
7| 48001270 |AMIT KUMAR DAS 7-Jan-86 25.50 + 9.00 = 34.50
& _ | 48001314 |DINESH KUMAR 20-May-85 63.75 + 2.60 = 66.35 -
& _| 48001513 |MUKESH CHOUDHARY 14-Jul-86 64.22+440=6882
10| 48001516 |[MANOJ KUMAR CHOURASIA 10-May-85 53.36 + 3.00 = 56:36.:
11 | 48001522 |RAJESH KUMAR 7 1-May-84 42.50+4.20=4670 . %o -
12| 48001531 |PRIYANKA MAJUMDER _ 31-Aug-85  [64.46 + 13.40 = 77:86 1%~ :
13 | 48001534 |MOU DATTA 3:-Feb-86  [26.44 + 13.00 = 3944 " =
14| 48001537 JAKASH KUMAR 17-May-85 51.71+940=60141. . L
15 | 48001540 |RAVI PRAKASH 15-Jan-86 56.43 + 8.20 = 84:83: < B
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AM
/ MARKS OBTAINED X
¢ |SL.NO.| ROLLNO.| NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVAVOCE REMARKS
TEST TEST TOTAL
16 | 48001582 |AMARJEET KUMAR 4-Apr-85 153.36 + 10.60 = 63.96
17| 48001845 |AMIT CHANDRA KUMAR 1-Apr-84 [28.33 + 10.80 = 39.13
18| 48001851 |JEETENDRA KUMAR SAW 10-Aug-84 37.77 + 11,80 = 49.57
19 | 48001855 |ANUJ KUMAR 6-May-85 16.83 + 5.20 = 42,03 _
20 | 48001863 |AMIT SINHA 2-Feb-84 136,36 + 7.60 = 43.96 ] 7
21 | 48001869 JAMAN 6-Mar-86 [43.21 + 13.20 = 56.41
22 1 48001887 |RAVI SAGAR 10-May-84 28.81 + 4.00 = 32.81
23! 48001891 |ABHISHEK KUMAR 10-Api-85 56,19 + 12,00 = 68.19
| 24 | 48001893 |PRITAM KUMAR RAY 1-Jan-86 35.22 + 8.40 = 46.62
e
. ot - “; o o
; 14
“\ e -+ f” v “J['
L.~ ) < ;} '3'3.2 ~ .1" '
LT L
‘ Sple”
2 \ .
S
O
“3 (w ("/\J
(9:} lj
7S
1 \)‘
: }‘?’etmy aoa"
. e .
Ssls!a | R c“-ptﬁ‘ .

e i e e - .{i. .,,,Luta, v o ——— e T amdpte E 0T T L e, e s me



s Fa
! 7

/ [ PAGE : 2]
7 : A\
- ~ ) — MARKS OBTAINED
" |SL.NO.|-ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH - WRITTEN VIVAVOCE . REMARKS
o | | TEST TEST TOTAL
16| 48001708 |RITIKESH ROSHAN 2-Feb-85 52.18 + 7.20 = 59.38
17__1 48001895 [RAJESH KUMAR 4-Jun-84 37.07 + 11.00 = 48.07
18| 48001897 |ASHISH KUMAR 5-Apr-36 39.19 + 12.20 = 51,39
19 | 48001901 |ADARASH RAJ 11-Feb-85- 140.85 + 13.00 = 53.85
20 | 48001905 |ABHISHEK KUMAR 15-Dec-84 Absent AR
|21 | 48001909 |VIKASH KUMAR 16-Dec-86_ 52.42 + 13.00 = 65.42
22 | 48001913 |VIMAL KUMAR _ 14-Jan-86 50.05 + 13.80 = 63.85
23 | 48001927 |SHASHIKANT __1-Jan-85 66.82 + 2.80 = 69.62
24| 48001929 |SHASHI KUMAR YADAV 3-Dec-85 58.79 + 5.40 = 64.19
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RAILWAY RECRUITMENT BOARD : GUWAHATI

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002.

oBC

,* DATE OF WRITTEN TEST : 12/08/2001.

DATE OF VIVA-VOCE TEST : 17/10/2001.

EDUCATIONAL QUALIFICATION :

Candidates should appear for the first time for 10th class examination in the current academic year from a
recognised Board. after having studied as a regular student of the School.

AGE :

Candidates who are less than 18 years of age as on 1st June, 2001, i.e,, those who are bom on or after

02/06/1983 are eligible.

MARKS OBTAINED

SL.NO.{ ROLL NO. | ' NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL
1| 48001322 |RITIK ROSHAN 1-Jun-84 53.83 + 1.60 = 55.43
2 | 48001345 |SAGAR KUMAR 20-Mar-85 54.77 + 1.00 = 55.77
3 | 48001354 [KAVITA VISHWAS 6-Feb-87 26.68 + 4.00 = 30.68
4 | 48001381 |[KUMAR DEVASHISH ARYA 12-Feb-87 39.43 + 10.40 = 49.83 .
5 48001384 |ABHAY RANJAN 15-Oct-85 Absent 3145
6 | 48001387 |SUMIT KUMAR 1-Jun-85 28.10 + 2.20 = 30.30
7 | 48001399 |JITENDRA KUMAR 16-Sep-85 46.98 + 13.20 = 60.18
8 | 48001405 |ABHIMANU KUMAR 2-Feb-86 25.50 + 10.00 = 35.50
9 | 48001600 |DAYA LATA 14-Jul-83 45.33 + 4.00 = 49.33 -
10 | 48001603 |ASHISH KUMAR 22-Dec-86 58.08 + 13.40 = 71.48 ;
11| 48001615 |AKASH 2-Jun-85 _ |53.83 + 11.20 = 65.03
12 | 48001672 |JEETEN KUMAR 5-Jun-84 38.96 + 8.60 = 47.56
13| 48001684 |RAVI KUMAR VISHWAKARMA 16-Dec-83 - |50.05 + 7.20 = 57.25
14 | 48001690 |ALOK CHANDRA 10-Nov-83 Absent-. _ cif. e -
15 | 48001696 |ALOK CHANDRA 11-Nov-83 48.87 + 8.60 = 57:47 S S
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RAILWAY RECRUITMENT BOARD : GUWAHATI

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002.

ST
G

EDUCATIONAL QUALIFICATION :
Candidates should appear for the first time for 10th class examination in the current academic year from a

recognised Board, after having studied as a regular student of the School.

AGE_:
Candidates who ere iess than 18 years of age as on 1st June, 2001, i.e., those who are born on or after

/'DATE OF WRITTEN TEST : 12/08/2001.

DATE OF VIVA-VOCE TEST : 17/10/2001.

02/06/1983 are sligible.

MARKS OBTAINED :
SL.NO.| ROLLNO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL
1 38000298 |CEASER GOYARY 21-Jul-85 21.48 + 13.60 = 35.08
2 38000318 |PALASH DEURI 11-Jul-85 56.43 + 8.60 = 65.03
3 38000383 |BINITA BRAHMA A 1-Jun-84 28.10 + 7.40 = 35.50
4 38000426 |DHIRAJ KUMAR DAIMARI 6-Mar-86 21.72 + 14.20 = 35.92
5 38000428 |AMRIT SONOWAL 23.Feb-85 25.26 + 13.00 = 38.26
6 38000480 |HITESH BASUMATARY 28-Oct-84 33.76 + 11.80 = 45.56 :
7 38000474 |BARASHA NEOG ' 24-Aug-85 27.39 + 12.80 = 49.99 :
8 38001248 |RAMESH HANSDA 12-Oct-85 30.22 + 8.20 = 39.42
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Al RAILWAY RECRUITMENT BOARD : GUWAHATI SC
/ STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002. . % B
’ « e e . :
/DATE OF WRITTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION : ' I T /\
Candidates should appear for the first time for 10th class examination in the current academic year from a
/ DATE COF VIVA-VOCE TEST : 17/10/2001. recognised Board, after having studied as a regular student of the School.
AGE :
Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are born on or after ¢
02/06/1983 are eligible.
’ MARKS OBTAINED
SL.NO.| ROLL NO. NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE FEMARKS
. TEST TEST TOTAL
1 28000169 |ASHISH KUMAR DAS 5-Nov-85 29.04 + 13.20 = 42.24
2 28000189 [RINKY DAS 6-Apr-84 33.52 + 10.20 = 43.72 ) 7 o
3 28000241 |[NUPUR SARKAR 15-Nov-83 32,11+ 9.80 = 41.91
4 28000273 |BISWAJEET DAS = 25-Feb-84 34.00 + 13.20 = 47.20
5 28000321 |NABAJIT HAZARIKA 17-Jan-86 23.14 + 5.80 = 28.94
6 28000329 {NIRMALI DAS _ 7 7 6-Oct-86 30.22 + 12.60 = 42.82 -
7 28000376 {NiLIMA SARKAR 28-Feb-86 22.19 + 12.00 = 34.18
8 28000379 |NILRATAN SARKAR | ' 9-Feb-85  [34.47+840=4287
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RAILWAY RECRUITMENT BOARD : GUWAHAT! .

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002.

DATE OF WRITTEN TEST : 12/08/2001.

DATE OF VIVA-VOCE TEST : 17/10/2001.

EDUCATIONAL QUALIFICATION :

Candidates should appear for the first time for 10th class examination in the current academic year from a
recognised Board, after having studied as a regular student of the School.

AGE :

Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who 8re born on or after

02/06/1983 are eligible.
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 WMARKS OBTAINED . -
|SL.NO.| ROLL NO.| NAME OF THE CANDIDATE DATE OF BIRTH [T WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL
1 __| 18001547 |AADITYA ABHINAV 9-May-85 14250 + 2.80 = 45.30
2| 18001598 |JYOTI KUMARI 18-Jul-85 _ [47.93 + 11.80 = 50.73
3__| 18001730 |[RAHUL SINGH  5-Feb-86 50.29 + 1.40 = 51.69
4| 18001760 |FAZAL KHAN _ _2-Sep:g6 49.11 + 11.80 = 60.91
5 | 18001770 |RAVI RAUSHAN 1-Jun-85 54.77 + 8.40 = 63.17 7
6| 18001780 |SAMAL KUMAR.DAS 1-Mar-85° 44.15 +.4.80 = 48.95
7__| 18001782 |SACHIN KUMAR DAS 2-May:86 56.43 + 4.80 8123 _
8 | 18001882 [ARKAPRAVA DEY CHAKLADER 7-May-85 44.39 + 11.40 = 5579
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RAILWAY RECRUITMENT BOARD : GUWAHATI UR

DATE OF WRITTEN TEST : 12/08/2001.

DATE OF VIVA-VOCE TEST : 18/10/2001.

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002. ’ﬂ

EDUCATIONAL QUALIFICATION :

Candidates should appear for the first time for 10th class examination in thé*carrent academic yesr from a
recognised Board, after having studied as a regular student of the School.=*" 7"

AGE : '

Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those'who are born on or after
02/06/1983 are eligible.

MARKS OBTAINED
SL.NO.| ROLL NO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
TEST TEST TOTAL

1| 18001990 |MITHUN KUMAR 5-Jan-86 56.43 12.80 = 69.23

2 | 18001996 |SANTU KUMAR 5-Apr-84 56.19 + 5.20 = 61.39

2 | 18001997 |SANDEEP KUMAR 6-May-85 50.06 + 13.80 = 63.86

4| 18002053 |SAROJ KUMAR GUPTA , 5-Nov-84 59.73 + 2.60 = 62.33

5 | 18002086 [IMRAN ALl \ 10-May-86 50.52 + 13.20 = 63.72

6 | 18002093 |AMRIT KUNWAR 5-Sep-85 55.96 + 6.80 = 62.76 e
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5 7 RAILWAY RECRUITMENT BOARD : GUWAHATI e

‘%[ATEMFNT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FORV.C.R.C.-2001/2002. \ 7
CATR OF W 3 L—_'\. TEST : 12/08/2001. - EDUCATIONAL QUALIFICATION ; ' )
Candidates should appear for the first time for 10th class examination in the current academic year from a
SATE -*‘-7 »‘IVA VOCE TEST 18/1 0/2001. recognised Board, after having studied as a regular student of the School.
i AGE : ‘
, - Candidates who are less than 18 years of age as on 1st June. 2001, i.e., those who are born on or after
e e 7 , 02/06/1883 are eligible.
ST | ! MARKS OBTAINED
ok ra ROLLNG. | NAME OF THE CANDIDATE | DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
B A T | | TEST TEST TOTAL :
{,_oi. | ZB0003ST ISUBHA MAZUMDER _ 3-Dec85 37.31+ 1200 = 49.31 VO~
i .T';:éSQGNGB‘_ MANASH KUMAR MANDAL ‘ 1-Sep-85 |Absent 23-( i
28000403 {MADHUMITA DAS 9-Feb-85 {26.91 + 11.40 = 38.31
(28001247 IRANADAS - ] i-Aug-84  |27.1%+ 10.60 = 37.75
. 26001324 IAJITKUMAR -~ - 8-May-86 33.52 + 12.60 = 46.12
é j“»:::smw BISWADIP HAZRA 2-Jul-84 . {Absent - 35 1%

T

-
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A  RAILWAY RECRUI 'TMENT BOARD GUWAHATI ST

STATEN‘ENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FORV.C.R.C.-2001/2002. (2/ '
! a‘Tr:. Or WRH !EN TE::T 12/98/2001 EDUCATIONAL QUALIFICATION :
' : ~ Candidates should appear for the first time for 10th class €xamination in the current academic year from a

.}\\‘m Or V"\IAwVOuE T“EST 18/10/2001 ) , Tecoghised Board. after having studied as a regular student of the School.

" AGE_: '
Candidates who are less than 18 years of age as on 1st June, 2001, i.e., those who are bom on or after
02/06/1983 are eligible.
{ ) MARKS OBI'AENED '
DATEOF BIRTH | WRITTEN  VIVAVOCE REMARKS
: TEST TEST TOTAL
% { 38001273 JAMIT MUNJNI | 10-Dec-84 {23.14 + 12,60 = 4574 (15 PGy q
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 RAILWAY RECRUITMENT BOARD : GUWAHAT,

S e - STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN & VIVA-VOCE TEST FOR V.C.R.C.-2001/2002.

D = Gf,WRiTTEN TEST : 12/08/2001. EDUCATIONAL QUALIFICATION :
: RPN : = Candidates should appear for the first time for 10th class examination in the current academic year from a
recognised Board, afler having studied as a regular student of the School.
AGE: ' '
Candidates who are less than 18
02/05/1883 are eligible.

475 OF VIVAVOCE TEST : 18/10/2001.

years of age as on 1st June, 2001, i.e., those who are bomn on or after

L ) D U(M‘N
| a ) _ . p~Y L/; t))\)\) B’ ' (f}ﬂ"/
S Lo N :} * - \V‘ b _,) . Se aRa G N ‘ag‘ﬂ
R N e S 72

syl

T T B o - MARKS OBTAINED .
vGNGL ROLLNO. | NAME OF THE CANDIDATE DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
Co o SRR TEST TEST TOTAL
%1 46000047 |ASHIM KUMAR DAS 30-Mar-85 - |37.77 + 12.60 = 50.37
.21, 48000055 |MONUROM BURAGOHAIN 1-Jan-85 139.43 + 11.00 = 50.43
5} £8003087_|PRANAWKUMAR 2-Jan-86 {45.23 + 14.20 = 59.53
__& 1 48300091 {TONMOY DEBNATH 1-Sep-84 30.69 + 11.60 = 42.29
_.5__i 48000107 IJAFFER IMAM ANSARI 10-May-85 31.40 + 9.80 = 41.20
.5 146001408 [RAJKUMAR 3-Feb-84 [40.85 + 12.00 = 52.85
© Tl 48001435 [RAVINA'SHARMA 5-Dec-86 37.07 + 4.20 = 41.27
5| 48001438 |ABHINAV KUMAR 9-Jun-85 53.60 + 12.80 ¢ 66.40
21348001441 {ABHINAV KUMAR 5Feb-86  |47.93 + 11.80 = 59.73
1% 1148001447 [NILESH RANJAN 26-Aug-86 5076 + 5.60 = 56.36
%1 4BD01450 |SUBHASH KUMAR 12Jan-86 6517 + 6.40 = 71.57
12 1 4BDOY794 [SANJEET KUMAR _ 20-Oct-85 {25.97 + 11.00 = 36,97
"33 [ 48001750 |RAVI SHANKAR 25-May-85 [53.12 + 4.20 = 57.32
Li%. 5 48001756 |RAVIRAL 5-May-84 51.00 + 3.60 = 54.60
__if_ | 25001795 'RAJAT CHOUDHARY 1-Jul-86 47.22 + 11.60 = 58.82
AP . P R
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! BOLL NO.

 “NAME OF THE CANDIDATE

DATE OF BIRTH

QM

MARKS OBTAINED

WRITTEN VIVA-VOCE

REMARKS

TEST TEST TOTAL
1S i 45001757 |PANKAJKUMAR MANDAL 25-Aug-86 42.50 + 12.80 = 55,30
17148001789 |ANKITA'KUMARI 2-Jan-86 [55.48 + (Fraud case)
P i DRSS BRI B ” i
(81 48001935 [AMIT RANJAN 3-Feb-86 24.79 + 11.60 = 36.39

5-Jan-86

39.80 + 280 = 4270

’cis‘oéi_gél.'?'f

ANISH KUMAR
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..ff RAILWAY RECRUITMENT BOARD - GUWA

STATEMENT SHOWING THE MARKS OBTAINED DURING WRITTEN

AT

s:.\ TEST 12/08/2001

& MVAVOCE TESTFOR VCR.C.

-2001/2002.

N EDUCATIONAL QUALIFICATION - . _
- Candidates should appear for the first time for 10th class €Xamination in the current academic year from a
BZaTES recognised Board. afier having studied as 3 regular student of the School.
Y AGE : _
_ Candidates who are less than 18 years of age as on 151 June, 2001, i.e., those who are born on or after
- '02/06i1983rare eligible.
o | MARKS OBTAINED
BMILEG DATE OF BIRTH WRITTEN VIVA-VOCE REMARKS
S TEST TEST TOTAL
R -53_'9.0900‘5 MAMTA SHAW 1-Feb-86 128.38 + 13.00 = 36.38
K - E' P ~ I P »G \& r ) w r
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) Tn The Central Administrative Tribunal é
‘ ' cuwahati Bench s: Guwahati. |
|
:
i . " oa.me. 438 001,
| J\ ’
iI : .
1 sri.Rabindra Nath Datta.
] : .
]
'jf Vse
| | | Union of Indiaand others.
=
!
b
| -
\ | _ INDEX
i
{
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, jf gg‘ Annexure Particulars Page No.
/#‘P* [ J . .
i '
'j'l. - - Application 1«09
Y * '
’ {'[2. ‘- Verification 10
1 :
| 3. A Call Letter of Preliminary 11
: written examination.
| :5‘1'4. . B Call Letter of main 12
; : written examination.
| ' : -
I s, c Call letter dated 15/9/2001 13
1' 6 D ' News paper cutting contain- 14
; . ing the result of VCRC.
YT E Mark sheet of secondary 15
’ Examination. _
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In The Central Administrative Tribunal

Guwahati Bench :: Guwahati.

0.2, No, <BF /2001

BETWEEN

‘sri Rabindra Nath Datta

( Father'& Natural Gurdian of
Miss Mou Datta )

New Institute Colony;
Alipurduar‘ﬁn.

Jalpaiguri, West Bengal.

=m=mm-—=2pplicant

) N ' ( v
1. Union of India represented by the .

General Méﬁagéro NoF eR1Ve
Maligaon, Guwahati =11,

2. The Chairman, |

Railway Recruitment Board, -
Guwshati Station Road.

Guwshati-7€1001.

. 3 * The CPOQ

" N.F.Railway,

Maligaon, Guwahati - 11,

m—————— Respondents,

c_

Pall

Realssu e 1CRUT

-

L
.%&M I
0. g

s G—NCL/"
/2////,{ 67
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Details of the Application s
|

1. pParticulars of the order against which the
’ application is made 3

i The application is made against the notice deted
‘ - . ContBesecea
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5/11/2001 notifyng provisional select list with possibility

of typeographical error for recruitment to VOCATIONAL

COURSE IN RAILWAY COMMERCIAL FOR 2001-2002.

24 Jurisdiction -

The applicant declares that the subject matter of

the application is within the jurisdiction of the Hon'ble
tribunal,

3. Limitation ¢

The applicant declares th& the application is within

‘the period of limitation under section 21 of the administra-

tive Act, 1985,

}. Facts of the case @

4.1 That the applicant and his daughter Miss Mou Datta

are citizens of India and as such are entitled to the right

 and privileges quaranteed by the constitution of India.The

applicant and his daughters belong to the backward class

| community. &

Y
1 1)

442 That the daughter of the applicant Miss Mou Datta,
‘was born on the 38D day of Februar \}_9_26, She passed the

‘Madhyamik Pariksha (Secondary Examination), 2001 under West

‘{Bengal Board of Secondary Education which was held in the
month of February, 2001 and was placed in the First division.
$hé secured 79% of marks in agreegate in the said Examina-
i}iop.

41.3‘1 That the applicant begs to state that Railways pro-
v‘:l.dé Vocational Course in Railway &mmercial/for Short VCRC)
for the appointment to the post of Railway Commercial clerk

aﬁaiwicket Collector. The admims#on to VCRC are made through

Contdes«sP/3
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‘the written examination followed by a viva-Voce test.

The written examination and the Viva-Voce test for admi-
ssion toVCRC are conducted by the Railway Recruitment
‘Board. The candidates appearing in 10th Standard or equ-
valent examination expecting to secure 50% marka (for
SCy ST and OBC 40% ) in 10th standard or equivalent exa-
mination are eligible to apply for admission to VCRC. It
is also stated that the vocational course in Railway Comme-
ercial is a 2 year job linked course. The sucessful candi-
dates with 55% marks { in case of SC, ST and OBC 45%) of
the VCRC are appointed directly to the post of Commerc%al

clerk or Ticket Collector in the Railways.

4,4 That the Railway Recruitment Board (for short RRB)
Patna and Guwahati by notification No.RRB/PAY/3/3000-2001
called for application from the eligible candidates for
admisgdon to VCRC for the academic year 2001-2002, It was
also adveerised in the daily news paper " Karmasansthan"
dated 30,10,2000. The daughter of the applicant applied
to the RRB, Guwaﬁati. The total number of vacant posts under
N.F.Rly. as advertised are 40 (General- 19 posts, SC-5posts,
8T-7 posts, OBC-8 posts and' handicapped persons =1 pst).
The daughter of the applicant applied amder the OBC category.
She was issued the call letter by RRBs Guwahati for preli-
manry examination which was held on 18,02.2001. The result
of the said preliminary written examination was declared

By the RRB, Guwahati on 14,07.2001 in the daily news paper
" The Assam Tribune" and she qualified and was found eligi-
' ble for being called to appear in the main written examina-
tion which was scheduled on 12.08,2001. Accordingly. she

received a call letter from the RRB, Guwahatl for the main

Cbntd. [ .P/4
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written examination which was held on 12.8.2001,

Copy of the call letter for pre-
liminary written examination is

enclosed as Annexure - A,

Copy of the call letter for main
written examination is enclosed

as Annexure - B,

4,5 That the daughter of the applicant came out success-
fully in the main written examination also which was held
on 12.8.2001. she received a call letter dated 15/9/2001

for viva - voce test from the RRB, Guwahati. The viva-

- Voce test was taken on 16/10/2001 at RRB, Guwahati and

she did very well in the viva - voce test.Apportionment of

. marks for written test and viva-voce was never published.

Copy of the call letter dated

15/9/2001 is enclosed as Annexure-C

4.6 That the applicant begs to state that his daughter

did very well in the written examinations as well as in

the Vdva - Voce test. He also humbly submits that the

lresult of written examinations did not mention the number

‘of successful candidates under General, SC,ST, OBC and
ihandicapped category Separately. The RRB, Guwahati did

not take proper care while publishing the result of the

written examinations and kept the bonafide candidates into

the darknesse.

4,7 That the respondent Ko.2 perblished the result of the

ViVa-Voce test in the daily new's paper ‘'The Assam Tribune"

on 6411,2001. On Iftter surprise, the daughter of the ¥pm-

Contd. ° .P/5
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applicant found that she has not been selected for the

{ VCRC for 2001-2002; This time also the RRB, Guwahati has
| ot taken proper care while publishing the result. The

s RRBs Guwahati declared 39 candidate successfull, One poSt
is yer kept unpublished. It was also not declared as how
many candidates have been selected against each category
j i.e. general, SCoST.OBC and handicapped.'Instead the RRB,
Guwahati made'a declaration that it is not résponéible
for any typeographical error. It is stated that the res-
q pondent No.2 has published the result in a very casual

5‘ manner and the_reason for non-discloser of succeséfull

candidates under each category gives scope for genuine

: éuspicion. The'respondent No.2 has acted whimsically and
| arbitrarily and with some ulterior motive. The matter af
\ reservetion for SC/ST/OBC has been deliberately kept undis-

closed which is not just and fair. Non-Transperant admini-

| strative action is patent in the case,

Copy of‘the déilylneWS paper ‘'The
T o ' Assam Tribune * dated 6/11/2001

| containing the result of VCRC is
i ' ’ . : .

enclosed as Annexure - D.
ﬂ 4;8 That appliéant humbly begs to state that his daughter
i‘is a brilliant student. she secured 79% of marks in her -

sedondary examination and was placed in the Ist division.

1 It is also submitted that she did very well in both the

1written examination as well as in the Viva-Voce test and

there was every chance for her selection to the VCRC. It

is stated that she was victimised for reasons best known

to the respondents and unfair actions adopted by the RRB

Guwahati. She is very much confident that if the Hon'ble
‘i f

Contdese .P/G
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Tribunal is pleased to call for the records. she will be
found in a very good place to be considered for VCRC.The
| applicant very humbly staes that he has come to know that

| in a number of cases the irregularities in the process
of recruitment by the RRB, Guwahati has come to the light

in cases before the Hon'ble Tribunal.

Copy of the mark sheet of the
Secondary Examination is enclosed

as Annexure - E

4,9 That the applicant also begs to state that the res-
rondents did not mention the allocation of marks for wri-
‘tten examination and Viva-Voce test. The applicant submit
that his daughtér has been made a vietim of afbitraty
‘action, and a process which is not just and fair, which

has done undue favour to others, The non-discloser of rea-
son for not considering 40 candidates against 40 posts is
also the result of whims and arbitrariness of the respone-
dents ( 39 candidates has been selécted against 40 posts ).

Malice in fact and malice in law is patent in the facts

and circumstances of the case.

4,10 That the respondents have started the process for
taking in the candidates for the VCRC for 2001-2002 before
éompleting the prepération of the list of sucessfull can-
didates. The preparation of the list has not yet been
finalised. It is stated that if the candidates are allowed
fo join and afe admitted into the gourse it will also not
Se just and fair to terminate the in.take of such candida-

tes. The question of violation of rights of such persons

Contde.. oP/?
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are also likely to come in,the respondents are aware of

such a situation and has made an endevour to avoid such
situation by notifying that RRB is not responsible for
H typeographical error and feserved the right to make amend-
- ments to rectify the errors. It is humbly submitted that
:such course of action en the part of the respondents where
the question of life of tendered aged boys and girls inc-
‘luding the daughter of the applicant is likely to invite
Yunhealthy consequences effecting the future of the candi-
dates. The VCRC is linked with the bread and butter of
the candidates and does not deserve to be disposed of in
§uch casual manner. The entire list dated 5.11.2001 demerves

l fo be reviewed and modified and finalised,

4.11 That the applicant has come to know that the RRB
1 has already advised the.pe;sons against the roll numbers
1 nptified in the provisional i%ig dated 5.11,2001 to report‘
: respondent No.3 for further course of action and the gaid

1r§spondent will take further action on this provisional

Clist,
\5; Grounds for reliefs with legal Provisions
15.1 For that the respondents have not taken peoper care

while publishing the result of VCRC for 2001-2002 and pub-
lished the same in gg'sloth sod manner.,
5.2 For that the daughter of the applicant has been made

victim of action which is not just and fair.

5.3  For that possibility of typeographical error in the
deciared/bublished result is manifest in the notification

dated 5/11/2001.

Contde...P/8



; For that non-discloser of the sucessfull candi-
I ‘ o
ldates under reserved and unreserved category separalily

| of ;
is violativefnorms and process of selection.

5.5 For that keeping one post vacant, 39 candidates

.
! :
bging sulected against 40 post%,and not disclosing reason

tﬁereot is the result of whims of the respondents.

5%6 For that the acts of the respondents is the result
]
o% arbitrariness and whimsical and offend Article 14 of.

]
the Constitution of India,
]

For that malice in fact and malice in law is the

éeason for not seleting the daughter of the aprlicant,
|
5.8 For that the act of the respondents is against the

[

%ydnciples of administrative fair play and is violative

i

0f the Directive principles of State Policy.

o9 For that~adopting of such unfailr process and res-

i rving that the respondents are bot responsible for their

s e =T

s in the matter of such vocational course offends

wn act

%Afticle 21 of the constitution of India.

| 16, Details of remedies exhausted

There is no remedy under any rule and this Hon'ble

jTribunal is the only forum for redressal of the grievance.

{ |
; Te Matters not previously filed or pending before ny

! other court

' The applicant declares that he has not filed any

)‘ f
; Other case in any tribunal, court or any other forum on the

i
% subject matter.
P :

|

8e Reliefs sought for :

[

o
| | licant prays for the following reliefs s
[ '

I

j

|

Contdees QP/9
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‘8.1 The respondents be directed to review the select

L

,_

-29 38~

list dated 5/11/2001 and prepare a fresh and final correct -

list of the candidates selected.

8.2  The record be called for and on being satisfied,

the respondents be directed to select the daughter of the

" applicant to be VCRC for 2001-2002,

8.3 Any other relief /reliefs the Hon'ble Tribunal may

' deem fit and proper.

“¥he above reliefs are prayed for on the grounds

stated in para 5 above.

9. Interim relief prayed for :

During the pendency of this application the appli-

cant prays for the foliowing interim reliefis

9.1 The provisional select list with possible typeogra-

' phical error be stayed /suspended.

9.2 Candidates to the VCRC fcourse be agmitted after

preparation of the final and correct list.

9.3 Al least one post be kept vacant.

10, This applicant has been filed through Advocate.

11, particulars of postal Order s

1) woNo. t L& 7 &8I
ii) Date of Issue: /940-2«67 .
1ii)  Issued from : (P O- |
iv) fayable at CEP-O'

112, Particulars of Enclosures

As stated in the index,

VerificatiONeisecsoseseasce
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VERIFICATION

' 1, Wwemwfoss Rsbindra Nath Datta, son of Late sudhir
Jumar Datta, aged about 51 years, resident of New Institute
Colony, Alipurduar Jn, Jalpaiguri (W.B.) do hereby verify
that the statements made in _para 1, 4, 6 and 7 are true
to my personal knowledge and those made in para 2, 3 and
5 are true to my legal advice and the rests are my humble
submission and that I have not Suppressed any makerizik

material fact,

And I, sign this verification on this 11th day
of November, 2001, ‘

SIGNATURE «

Guwahati,
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RAILWAY RECRUITMENT BOARD - GUWAHATI

STATION ROAD: GUWAHATI-781 001

CALL LETTER for VIVA VOCE TEST

Mo, RRBIGIITTD, T~ . Date: 150972001

To,

MOU DATTA

1053/3, NEW INSTITUTE COLONY
ALIPURDUAR JN.

DIST. JALPAIGURI

W.B.

Pingede - 136]23,

Roll No.: 48001534

A
Sub.. __Viva Yaes Test for VCRC-20017200.,

With reference to your application for VCRC-2001/2002, you are hereby advised: 1o attend the office of
Railway Recruitinent Board, Station Road. Guwahati-781001, Assam. on 16/10/2001 at 9:00 hours for Viva
Voce Test and verification of original certificates, testiomals ctc.

1. You will not be allowed to appear in the Viva Voce test without this Call Lewer. However thus Cail
Leiter does not in itsclf cntitle you for selection.

2. You should bring your onginal Matriculation Certificate issued by the competent authority for
verification of your date of birth. You shoutd also bring all of your original certificates and marks-
sheets of Matriculation issued by the respective Board/Council atong with experience and other
certificates, if any. If the originals of above centificatcs/marks-sheets have not been received from
respective Board/Council, then provisional pass centificate and marks-sheets issucd by the
respective Board/Council should be produced at the tiine of Viva Voce test.

3. You are also directed 1o bring the Attested Photostat copies of all original certificates and marks-
sheets and other ceruficates atong with the originals a1 the time of Viva Voce test.

4 Your attendance mey be sequicd for mare thin ane day (e, date a8 mensioned above) and you
~ should come prepared for that,

S.  Pequeost for postponrcment of date of Viva Voce test will net be considered and no further chance
will be given.

6. Approaching Chairman, RRB and/or lus Seeretury dircctly or indirectly by a candidate or anybody
oft his/her behalf requesting unduce consideration for the recruitment mll render o candidate liable
for disqualification.

7. (For SCIST candidates only}
On production of this card vou are entitled 10 travel free by the Railway in Second Class from

‘ XXXXXXXXXX Station to Guwahaii Station and back. This pass will be valid up to 26/10/2001.
‘d \) (Authority: Railway Board's letter no, E(NG)I-84/RSC/122. dated 25/11/84).
¢ 7 ¥ 3
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A
For CHAIRMAN
RRB - Guwahati,
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.1 the Employment Notice.

A4 RESULT OF VOCATIQNAL COURSE IN RAILWAY
& COMMERCIALFOR2001-2002 ,

On the basis of thair perfcnnance in thi Sritten examination held on 123 2024 and
Viva-voce held from 15,10 2001 10 18 10 2001 the following candidates have been
provisanally sclcgud in above mentioned course fof the academic yeae 20012002 This
result is provisiodal subject to apphcanis fulfilling all elgibiliy conditons 1aid down in

18000044 18000686 . 18000687 18001990 18002094 18002123
18002152, 28000033 28000397 28061476 28001494 28001515
38000074 38000214 38000230 38000274 38000318 38000460
38000474 AB000I31 48000207 48001438 48001450 48001386
48001495 48001513 48001331 48001540 43001582 48001603
48001615 48001839 48001843 48001891 480601909 48001913

48001927 -48001929 58000005
A this RRD 15 not

RAILWAY RECRUITMENT BOARD,GUWAHATI )i

The abore candidates will be sdvised further by CPO/NF Radway rc;;ardx g further course |
 of action . While every care has been taken while publishing the res

RNM4OUL . -

@ e - — .-

tesponnble for any typeoytaphical eor and rescrved ihe eighi to maj¢anwendments to recnfy
any ertors. A . j
Die: $ 112001 1 Chawman

. ‘ " RRB/Guwakan
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MARK SHEET OF MADHYARIK PARIKSHA
(SECONDARY EXAMINATION) 2001 B
ROLL | no252 NG 0040
NAME MOU DATTA XSUD XX OF RABINDRA NATH DATTA
APPEARING FROM ALIPURDUAR JUNCTION RLY GIRLS MIGH SCHOOL 3
HIS/HER COMBINATION OF SUBJECTS (IN SY!48OLS) BFL ESL  WPS *
PASS MARKS IN EACH GROUP-34%. QUALIFYING MARKS (INCLUDING ORAL) IN EACH SUBJECT 20%
LANGUAGE GAOUP SCIENCE, GROUP INDIA & HER PEOPLE GROUP ADOL !
5 s & 81481 §] 8! g1 =8z s{ s| 8| &|18s| s| 8 s1 s| s g1 ¢
,\?‘ =& 7 cT 1 37 v Tl e Tl @y gg. T 3 % g%’ 35 S| % i S T L
Fecal Tdwv » Sw Fo o R u o ) Own o @ e 29 ) 28 @ We | o " Im »
BES|ESS| o5 | 35|35 |83 |55 |55 |75 | 28| B8 | g8 |28 (g8 |8 |c8| #6281 g8 |88 |32 <t
eS| Ee3| 23| 33123 | 93| 33| 83§85 |33 |g3 183 18%!133|:%3/:%8 ¢3 | €3 | 831 33| 22| &%
22| 283193 | 53 | &2 |3z | B2 | 32| Sz 183 22 2% o3 183182 |82|83|c2)¢3|82]23/5z
cEZieBE) 22 | S | 82 | &c | IZ | $2 | P2 | F2 |82 |92 |52 |82 |%2|e2|¢ec| 823188 |22 |88 88
581t 60 20 1138 55 1 193 731 70 10 80 | 65 10 75 §228) 71 10 81 ; 71 10 81 {182 8%
** GRANDTOTAL=+ £32 SIX THREE TWO wst DIVISION — I = FIRSY
[} . MARKSINEXCESSOF THE PASS MAKKS ARE ADDED TO THE TOTAL OF & SUCCESSFUL CANDIDATE FOR DETERMINING DIVISION '
' il »+ FLLLMARKS-800  PASSIAARKS - 272 & , . HOJ-A.OJ'L
i ! L] 5&.0[\"‘450 MD‘V-VSQ g Qiv-272 SECRE?‘\RY
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